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NATIONAL COMPANY LAW APPELLATE TRIBUNAL 
2nd FLOOR, M.T.N.L BUILDING, NEAR SCOPE COMPLEX, CGO COMPLEX, NEW DELHI 

DAILY CAUSE LIST DATED 09.06.2020 (TUESDAY) 

        COURT OF CHAIRPERSON (VIRTUAL MODE) 

10:30 AM 
 

In the Court of Hon’ble Mr. Justice Bansi Lal Bhat, the Acting Chairperson and Hon’ble Mr. Justice Jarat Kumar 

Jain, Member (Judicial) and Hon’ble Ms. Shreesha Merla, Member(Technical) 
 

 

   

  For Admission (Fresh cases) 

S. No. Case No. Name of the parties Counsel for 

Appellants 

Counsel for 

Respondents 

1.  Comp. App. (AT) 

(Ins) No. 523 of 

2020 
 

V.V. & Sons LLC 

Vs. 

Bajaj Herbals Ltd. 
 

 

Shyam Babu Baishya   

2.  Comp. App. (AT) 

(Ins) No. 524 of 

2020 
 

IDBI Capital Markets & Securities Ltd. 

Vs. 

JBF Petrochemicals Ltd. 

 

Pratiksha Sharma  Shiv Kumar Suri 

3.  Comp. App. (AT) 

(Ins) No. 525 of 

2020 
 

Switching AVO Electro Power Ltd. 

Vs. 

Ambient Computronics Pvt. Ltd. 

 
 

Abhay K. Das  

4.  Comp. App. (AT) 

(Ins) No. 526 of 

2020 

 

Maxsun Marine Services FZE 

Vs. 

Dolphin Offshore Enterprises (India) 

Ltd. 

 

Farhat Warsi   

5.  Comp. App. (AT) 

(Ins) No. 527 of 

2020 
 

MCC Concrete  

Vs. 

Northway Spaces Ltd. 

 

Malak Manish Bhatt  

6.  Comp. App. (AT) 

(Ins) No. 528 of 

2020 

 

Arenja Enterprises 

Vs. 

Edward Keventer (Successors) Pvt Ltd. 

 

Piyush Singh  Aishwarya  

7.  Comp. App. (AT) 

(Ins) No. 530 of 

2020 

 

Amit Agarwal, R.P. of the Corporate 

Debtor Bouleverd Projects Pvt. Ltd. 

Vs. 

Ziasess Ventures Ltd. 

 

Anjali Aggarwal Ribhu Garg 

8.  Comp. App. (AT) 

(Ins) No. 531 of 

2020 

 

Bhaskar 

Vs. 

Sai Precious Traexim Pvt. Ltd. & Anr. 

Sushil Aggarwal   

9.  Restoration 

Application No. 

01 of 2020 in  

Comp. App (AT) 

(Ins) No. 308 of 

2020 

Praveen Kumar Nanda Kumar 

Vs. 

VSL Securities Pvt. Ltd. & Ors. 
 

Shashi Panwar  
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12:00 Noon 
 

  For Hearing (Part Heard) 

10.  Comp. App. (AT) 

(Ins) No. 515 of 

2020 

Panna Pragati Infrastructure 
Pvt. Ltd. Anr. 
Vs. 
Amit Pareek & Ors. 
 
With 

Soumya Dutta  

11.  Comp. App. (AT) 

(Ins) No. 516 of 

2020 

Panna Pragati Infrastructure 
Pvt. Ltd. Anr. 
Vs. 
Amit Pareek & Ors. 
 

Soumya Dutta  

 

                                                                02:00 PM 
 

In the Court of Hon’ble Mr. Justice Bansi Lal Bhat, the Acting Chairperson and Hon’ble Mr. Justice Jarat Kumar 

Jain, Member (Judicial)  
 

  For Orders 

S. No. Case No. Name of the parties Counsel for 

Appellants 

Counsel for 

Respondents 

1.  Comp. App. (AT) 

No. 346 of 2018 

 

Union of India 

Vs. 

Infrastructure Leasing and 

Financial Services Ltd. & Ors. 
 

 

With 

S. Ramdakantha Gauri Rasgotra 

2.  Comp. App. (AT) 

No. 347 of 2018 

Infrastructure Leasing and 

Financial Services Ltd. 

Vs. 
Union of India & Ors. 
 

With 

Karan Khanna Gauri Rasgotra 

3.  Comp. App. (AT) 

No. 256 of 2019 

 

 

Somany Provident Fund Institution. 

Vs. 

Union of India 

Through Ministry of Corporate Affairs 

& Anr. 
 
 

  Pranav Sarthi Karan Khanna-R2 

 

 

 

 

 

 

 

  Copy to: - 

                                                                              By the order of Hon’ble Acting Chairperson 

1. Notice Board 

2. Reception             -sd/- 

3. Record File                            

4. Website: www.nclat.nic.in                                                                             Registrar       

http://www.nclat.nic.in/

